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Purchase of Rice by Food Corporation of India

10270. SHRI LAKHAN LAL
GUPTA :
SHRI D. N PATODIA :

Will the Minister of FOOD AND
AGRICULTURE be pleased to state :

(a) whether Government are aware that
the officers of the Food Corporation of India
in Raipur (M. P.) are purchasing Safri
rice, known as M1, being grown in Chha-
tisgarh at the same rate as Dubraj rice
(C. F. 3);

(b) if so, whether the officials of the
Corporation and local traders are making
undue profit as a result thereof and causing
loss to both Central and State Govern-
ments to whom this rice is supplied in
place of fine rice?

{c) if so, the complete details thereof
and the action taken by Government
against the guilty officials?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) It ie not a fact that Food
Corporation of India is purchasing Safri
rice at the same rate as Dubraj rice.
Safri rice is classified as medium [ where-
as Dubraj rice is classified as Fine II.
The two varieties have distinctive features
in regard to their dimensions, cooking
qualities, etc. Moreover, Dubraj variety
has a distinctive scent which is not present
jn other qualities. Therg is therefore, po.
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scope for Safri rice being purchased as

Dubraj rice even by mistake.

(b) and (c). Do not arise.

Labosr Mipisters’ Conference

10271. SHRI ANBUCHEZHIAN :
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state:

(a) whether itis a fact that a Con-
ference of Labour Ministers of States was
held in New Delhi recently;

(b) if so, whether it is also a fact that
the Union Labour Minister has urged the
transfer of full powers to the Central
Government to handle Labour relations;
and

(c) the other subjects discussed and
decisions taken at the Conference?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI HATHI): (a)
Yes. The 19th Session of the Labour
Ministers Conference was held at New
Delhi on 19th April, 1968.

(b) and (c). A copy of the Statement
of the Main Conclusions of the Conference
is placed on the Table of the House.[Piac-d
in Library. See No. LT - 1265/68]

Dr. Sirohi of Indian Agricultural {
Research Institute

10272. SHRI SURENDAR REDDY :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether Dr. Sirohi of the Indian
Agricultural Research Institute, New
Delhi is the first Indian Nationa! who has
been to South Pole, where he carried out
scientific experiments of immense impor-
tance;

(b) whether it is a fact that the U. S.
Board on Geographical Names gave a high
recognition to Dr. Sirohi’s outstanding
scientific work and in his honour named a
place near South pole as Sirohi Point;

(c) whether any honour has been
conferred upon Dr. Sirohi by Government
as a result of recognition of his work; and -

(d) if not, the reasons therefor?





